IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

06.05.2022

||||II|EIII|‘iiiii|
Court t
Applicant Fee Statu
g
[RSHWARIYA —|30472/202 |60 5 5022 |ABLAPL/16387/2020 |10 U
DASH 2

2 |5. rR. NAYAK 20473/202 06.05.2022 (WP (C)/6000/2012 |5 U

3 |J. R. NAYAK 20474/202 06.05.2022 |ABLAPL/19867/2016 |5 U

4 |S.K.RATH 20478/202 06.05.2022 [WP(C)/312/2016 10 c

5 |K. P. BEHERA 30480/202 06.05.2022 [WP(C)/7062/2020 |10 c

6 g'K'CHOUDHUR 30481/202 06.05.2022 |[WP(C)/9191/2020 |10 c

7 |p. PATKRAY 30492/202 06.05.2022 [WP(C)/14748/2013 |10 c

8 oanen N 20501/202 06.05.2022 |BLAPL/11243/2021 |10 c

9 |S K BEHERA 20503/202 06.05.2022 (WP (C)/28108/2020 |1 0

10 |S K BEHERA 20505/202 06.05.2022 (WP (C)/28114/2020 |1 0

11 |S K BEHERA 20506/202 06.05.2022 |[WP(C)/28116/2020 |1 0

12 |s kK BEHERA 30507/202 06.05.2022 [WP(C)/28111/2020 |1 0

13 |A. SARMADI 30508/202 06.05.2022 WP (C)/36799/2021 |10 c

14 |S K BEHERA 30509/202 06.05.2022 [WP(C)/28119/2020 |1 0

15 giiiiAS 30514/202 06.05.2022 |[WP(C)/9065/2022 |10 c

16 ?éu?éAY 30515/202 06.05.2022 |[WP(C)/10356/2022 |10 c

17 iéU?ﬁAY 30516/202 06.05.2022 |WP(C)/10350/2022 |10 c




M. R. 30518/202

18 | ummay 5 06.05.2022 |WP(C)/10353/2022 |10 c
M. R. 30519/202

19 |oiurnay 5 06.05.2022 |WP(C)/10355/2022 |10 C

20 |P. C. DAS 20522/202 06.05.2022 |WP(C)/9755/2022 |10 C
TRILOCHAN 30523/202

21 |oovterans |2 06.05.2022 |WP(C)/9800/2022 |10 C
D. K. 30525/202

22 |ty S 06.05.2022 |WP(C)/10034/2022 |10 C

23 |P.R.PARIDA 20527/202 06.05.2022 |ABLAPL/15592/2020 (10 C

24 |P.R.PARIDA 30531/202 06.05.2022 |ABLAPL/15594/2020 (10 c
ASHOK 30534/202

25 L5 sAHOO 2 06.05.2022 |ABLAPL/15057/2020 |10 c
ASHOK 30537/202

26 by saHOO 5 06.05.2022 |ABLAPL/14990/2020 |10 C

27 |A. K. BEHERA 30539/202 06.05.2022 |WP(C)/10762/2022 |10 c
TRILOCHAN 30546/202

28 |oANTeRAHT |2 06.05.2022 |WP(C)/9979/2022 |10 C
TAPAN KUMAR |30550/202

29 | iavax 5 06.05.2022 |ITA/83/2018 10 c

30 |T.K. NAYAK 30551/202 06.05.2022 |WP(C)/9121/2022 |10 c
TAPAN KUMAR |30553/202

31 | avak 5 06.05.2022 |ITA/169/2018 10 c
TAPAN KUMAR |30555/202

32 | vak 5 06.05.2022 |ITA/12/2021 10 c
TAPAN KUMAR |30556/202

33 | avar 5 06.05.2022 |ITA/9/2020 10 C
TAPAN KUMAR |30559/202

34 | onk 5 06.05.2022 |ITA/170/2018 10 C

35 |T.K. NAYAK 30562/202 06.05.2022 |WP(C)/7917/2008 |10 C

36 |S. BARIK 30568/202 06.05.2022 |CMP/936/2019 10 c

37 |T.K. NAYAK 30570/202 06.05.2022 |CMP/865/2015 10 c

38 [B. MOHANTY 30577/202 06.05.2022 |WA/592/2011 10 c
PRAVAT 30581/202

39 |Loneen 5 06.05.2022 |WP(C)/10011/2022 |10 c

40 |P.C.DAS 20582/202 06.05.2022 |WP(C)/9758/2022 |10 c

|41 |R. C. BHOI  |30586/202 |06.05.2022 |WP(C)/41946/2021 |10 c




2

|

42 |P.K.NAYAK 30598/202 06.05.2022 |CRLREV/479/2021 10
DEBENDRA 30599/202

43 BEHERA > 06.05.2022 |WP(C)/9153/2022 10

44 |S GARDIA 30603/202 06.05.2022 |WPCRL/526/2011 5

45 |s. DASH 20604/202 06.05.2022 |WP(C)/9702/2022 10

46 |p. C. DAS 30606/202 06.05.2022 |WP(C)/8052/2022 10

47 M. K. RATH 20607/202 06.05.2022 |WP(C)/9661/2022 10

48 |P.K.MISHRA 20614/202 06.05.2022 |CRLREV/100/2022 10

49 |P.PAIKRAY 20615/202 06.05.2022 |WP(C)/11266/2022 |10
KARUNAKAR 30617/202

50 RATH 5 06.05.2022 |WP(C)/7355/2022 10

51 |S. DASH 30619/202 06.05.2022 |WP(C)/9704/2022 10

52 |BISWAJIT DAS 30621/202 06.05.2022 |CMP/144/2018 10
BISHNU 30625/202

53 PRASAD RATH |2 06.05.2022 |CRLMP/743/2022 10

54 DURGA CHARAN |30627/202 06.05.2022 |CRLMP/729/2022 10
DEY 2

55 |M.R.ROUTRAY 20631/202 06.05.2022 |WP(C)/10363/2022 |10

56 |R.M. NAYAK 20632/202 06.05.2022 |CRLMP/728/2022 10

57 |M.R.ROUTRAY 20636/202 06.05.2022 |WP(C)/10361/2022 |10

58 |M.R.ROUTRAY 30638/202 06.05.2022 |WP(C)/10359/2022 |10
SESHADEV 30649/202

59 BTSHAL > 06.05.2022 |BLAPL/10668/2021 |10
M. N. 30650/202

60 MOHANTY 5 06.05.2022 |CRLMP/745/2022 10
UMAKANTA 30653/202

61 CHHOTRAY 5 06.05.2022 |WPC(OAC)/125/2019 |10

62 |S. K. NAYAK 20654/202 06.05.2022 gPC(OAC)/3O51/201 10
R. K. 30655/202 WPC (OAC) /3051/201

63 MAHABHOT 5 06.05.2022 g 10

64 |S. K. NAYAK 20656/202 06.05.2022 ZPC(OAC)/3O5O/201 10




‘e SAHiéHox 30658/202 0605 2022 ZPC(OAC)/3050/201 0 -
66 |An K PANDA 20659/202 06.05.2022 |WP(C)/7158/2022 |10 C
67 |P K SWAIN 20664/202 06.05.2022 |WP(C)/37843/2021 |10 C
68 |B BEHERA 20665/202 06.05.2022 |WP(C)/11122/2022 |10 C
69 |L.D.SAHOO-A 30668/202 06.05.2022 |WP(C)/16149/2011 |10 C
70 | K ROUT 30669/202 06.05.2022 |WP(C)/35296/2021 |10 C
71 R K DAS 20670/202 06.05.2022 |WP(C)/260/2014 10 C
72 |J PRADHAN 30672/202 06.05.2022 |WP(C)/21768/2018 |10 C
73 |R K BARIK 30673/202 06.05.2022 |WP(C)/9946/2022 |10 C
74 |H K MOHANTA 30674/202 06.05.2022 |WP(C)/4834/2018 |10 C
75 |B. DAS 30676/202 06.05.2022 |ABLAPL/5112/2020 |5 U
76 |C RANA 20682/202 06.05.2022 |ABLAPL/800/2017 |5 U
77 |H. K. PANDA 20687/202 06.05.2022 |WP(C)/10753/2022 |10 c
78 |B K PATI 20688/202 06.05.2022 |WP(C)/20923/2010 |2 0
79 giﬁgiJAN 20689/202 06.05.2022 |WP(C)/9381/2022 |10 C
80 |M K MOHANTY 30690/202 06.05.2022 |WP(C)/14765/2009 |1 0
81 |S SAHOO 30691/202 06.05.2022 |WPC(OA)/118/2018 |5 U
82 |S SAHOO 30692/202 06.05.2022 |WPC(OA)/256/2010 |5 U
83 |S SAHOO 30693/202 06.05.2022 |WPC(OA)/117/2018 |5 U
84 |S SAHOO 20694/202 06.05.2022 |WPC(OA)/123/2018 |5 U
85 |oanen 50699/202 196 05.2022 e (C) /9382/2022 |10 c
86 |An K PARIDA 20697/202 06.05.2022 |CRLMC/2003/2021 |5 U
87 |P. K. PANI 20698/202 06.05.2022 |CRLMC/3786/2012 |10 C
88 |P. R. SWAIN [30703/202 |06.05.2022 |WP(C)/4834/2018 |10 c
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89 2§E8§ KUMAR 30723/202 06.05.2022 |ABLAPL/3051/2022 |10
90 |B. K. PANDA 20724/202 06.05.2022 |ABLAPL/3097/2022 |10
91 |B. K. PANDA 20725/202 06.05.2022 |ABLAPL/3095/2022 |10
92 é;i;gRA - 20737/202 06.05.2022 |ABLAPL/2809/2022 |10
93 |B. N. SAHU 20745/202 06.05.2022 |ABLAPL/3031/2022 |10
94 |M. R. SAHOO 20750/202 06.05.2022 |ABLAPL/3132/2022 |10
95 Eiﬂ?AJ KUMAR 30751/202 06.05.2022 |ABLAPL/3098/2022 |10
96 gﬁﬁéiAM 30753/202 06.05.2022 |ABLAPL/3036/2022 |10
97 |p.1. MISHRA 20754/202 06.05.2022 |ABLAPL/2932/2022 |10
98 |A. MOHANTY 30755/202 06.05.2022 |WP(C)/7469/2017 |10
99 |B MANASTNGH 30756/202 06.05.2022 [WP(C)/9053/2003 |5
100 |P MISHRA 20757/202 06.05.2022 |MATA/62/2022 5
101 |S MOHANTY 20758/202 06.05.2022 [Wp(C)/19834/2014 |5
102 |[K K NATH 20759/202 06.05.2022 |CONTC (CP)/90/2000 |5
103 |K K NATH 20760/202 06.05.2022 [WPC (0OA)/363/2014 |5
104 |s DEVT 20762/202 06.05.2022 [WP(C)/6980/2022 |10
Lo | paRTDA 30763/202 6. 05 2022 gPC(OAC)/2494/200 .
106 ilﬁiggiﬁNAND 20767/202 06.05.2022 |ABLAPL/2895/2022 |10
107 ESESSH?ANJAN 30768/202 06.05.2022 |ABLAPL/2851/2022 |10
108 ﬁiﬁXKKUMAR 30770/202 06.05.2022 |ABLAPL/2805/2022 |10
PRASANT
109 ??giEDi?RIK’ 20772/202 06.05.2022 |ABLAPL/2731/2022 |10
H.K.MOHANTA
110 gigég RANJAN 20773/202 06.05.2022 |ABLAPL/1325/2022 |10




111 EﬁAE&ADEO 30774/202 06.05.2022 |ABLAPL/417/2022 |10 c
112 M. K. SAHU 20776/202 06.05.2022 |ABLAPL/4351/2021 |10 C
113 |B. K. PANDA 20777/202 06.05.2022 |CRLA/687/2021 10 C
114 |P.K.NAYAK 20778/202 06.05.2022 |CMP/300/2022 10 C
115 :iggAY KUMAR 30780/202 06.05.2022 |CONTC/1500/2022 |10 c
116 |R.R. DAS 30781/202 06.05.2022 |WP(C)/5853/2013 |10 C
117 |P.K.PATRI 2’0782/202 06.05.2022 |CMP/377/2022 10 C
118 |[R.R. DAS 30783/202 06.05.2022 |WP(C)/10309/2020 |10 C
119 [M.NAYAK 30784/202 06.05.2022 |CMP/357/2022 10 C
120 |D.K. MOHANTY 30788/202 06.05.2022 |WP(C)/14880/2017 |10 C
121 [B.B.SWAIN 30789/202 06.05.2022 |CMP/353/2022 10 C
122 |[R.R. DAS 20790/202 06.05.2022 |WP(C)/4616/2020 |10 C
123 |R.R. DAS 20791/202 06.05.2022 |WP(C)/4614/2020 |10 C
124 |[B.K. JENA 20792/202 06.05.2022 |WP(C)/9965/2022 |10 C
125 |T.K.MOHANTY 20793/202 06.05.2022 |CMP/334/2022 10 C
126 |D. SAMAL 30794/202 06.05.2022 |WP(C)/12666/2016 |10 C
127 |P.K.SWAIN 30796/202 06.05.2022 |WP(C)/11332/2022 |10 C
128 |H.K.PANDA 30797/202 06.05.2022 |[WP(C)/9299/2014 |10 C
129 |G.ROUT 30798/202 06.05.2022 |WP(C)/11082/2020 |5 U
130 |G.ROUT 30799/202 06.05.2022 |WP(C)/11080/2020 |5 U
131 |G.ROUT 30800/202 06.05.2022 |CRLMP/429/2019 5 U
132 |P. PAIKRAY 30801/202 06.05.2022 |WP(C)/5369/2017 |10 C
133/S. C. DASH 20803/202 06.05.2022 |WP(C)/1890/2018 |10 C
1134 A. K. SAHOO [30807/202 |06.05.2022 |WP(C)/18954/2015 |10 c
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135 |P. N. NAYAK 30808/202 06.05.2022 WP (C)/26536/2017 10

136 |P. N. NAYAK 30811/202 06.05.2022 WP (C)/26516/2017 10

137 |D MISHRA 20812/202 06.05.2022 |WP(C)/2784/2011 5

138 |T.BAG 20813/202 06.05.2022 |CRLREV/941/2017 10

139 |D MISHRA 30814/202 06.05.2022 |WP(C)/2784/2011 5

140 B.K. DAS 20815/202 06.05.2022 |CRLREV/383/2021 10

141 |T.BAG 30817/202 06.05.2022 |CRLREV/942/2017 10
A. C. 30818/202

142 MOAHNTY 5 06.05.2022 [WP(C)/11260/2022 10

143 |B.K. LENKA 30821/202 06.05.2022 |ABLAPL/9250/2020 |10
A. K. 30823/202

144 MOHANTY 5 06.05.2022 |ABLAPL/15500/2020 |10

145 |H.B.MANGARAJ 30824/202 06.05.2022 |MATA/108/2018 10

146 |G. C. JENA 20825/202 06.05.2022 |LAA/31/2019 10
GANESH 30826/202

147 CHANDRA JENA |2 06.05.2022 |LAA/30/2019 10

148 |[SAMIR BARIK 20827/202 06.05.2022 |CRLA/309/2022 10
GANESH 30828/202

149 CHANDRA JENA |2 06.05.2022 |LAA/28/2019 10
GANESH 30829/202

150 CHANDRA JENA |2 06.05.2022 |LAA/27/2019 10
GANESH 30830/202

151 CHANDRA JENA |2 06.05.2022 |LAA/85/2017 10

152 |R. R. DAS 20831/202 06.05.2022 |LAA/85/2017 10

153 |P.K.MOHANTY 20832/202 06.05.2022 |CRLA/597/2013 10

154 M/S.R.K.BISO |30833/202 06.05.2022 CONTC (CP) /464/201 10
I 2 7
BISHNU 30834/202 CONTC (CPC) /309/20

155 CHARAN PANDA |2 06.05.2022 18 10

156 |[SARAT DASH 30835/202 06.05.2022 |MATA/17/2022 10
SAROJ 30836/202 CONTC (CPC) /487/20

157 KU . PARIDA 5 06.05.2022 17 10




158 | SAMAL 30837/202 06.05.2022 |IA/188/2022 5 U
159 |p.K.DASH 20838/202 06.05.2022 [WP(C)/17318/2021 |10 c
160 ﬁggzggiH 20841/202 06.05.2022 |MATA/56/2021 10 c
161 |S. MOHARANA 20842/202 06.05.2022 [WP(C)/4309/2021 |10 c
162 |ANIL SAHOO 30844/202 06.05.2022 [WP(C)/4309/2021 |10 c
163 Ei;gEEV 30846/202 06.05.2022 |WP(C)/8426/2022 |10 c
164 ;ﬁﬁgiRIDA 20847/202 06.05.2022 |[WP(C)/10902/2022 |10 c
165 |R. K. BARIK 30848/202 06.05.2022 |WPC (OA)/1786/2019 |10 c
166 ﬁéﬁ:§T§UMAR 30849/202 06.05.2022 |CRLREV/174/2022 |10 c
167 M. R. SAHOO 30851/202 06.05.2022 |ABLAPL/3120/2022 |10 c
168 |SARAT DASH 30852/202 06.05.2022 |ABLAPL/3120/2022 |10 c
169 |S GARDIA 20855/202 06.05.2022 |CMP/146/2020 5 U
170 giigéiTigMAR 30859/202 06.05.2022 |CRLREV/156/2021 |5 U
171 M K MOHANTY 20861/202 06.05.2022 ?PC(OAC)/1331/201 4 §)
172 |7 P KaRr 20862/202 06.05.2022 |ABLAPL/2041/2022 |4 U
173 |7 P KaR 30863/202 06.05.2022 |0JC/270/1996 2 0
174 | P KAR 30864/202 06.05.2022 |ABLAPL/2014/2022 |4 U
175 |7 BAG 30865/202 06.05.2022 WP (C)/833/2009 1 0
176 |M BISWAL 30866/202 06.05.2022 |CRLMC/2658/2021 |5 U
177 M R SAHOO 20868/202 06.05.2022 |FA/226/1984 1 0
178 M R SAHOO 20869/202 06.05.2022 |AHO/48/1997 1 0
179 |B R MOHANTY 20870/202 06.05.2022 |TRP(C)/138/2021 |5 U
180 |P K MISHRA 20871/202 06.05.2022 |WP(C)/22375/2016 |2 0
1181 [N JENA 130872/202 |06.05.2022 |[WP(C)/11802/2020 |5 U
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182 |o K SAHOO 30873/202 06.05.2022 |MACA/34/2019 5
183 |[SAMTR BARTK 20874/202 06.05.2022 |CRLA/309/2022 10
184 |A DAS 20875/202 06.05.2022 [WP(C)/5088/2022 |5
185 |A DAS 20876/202 06.05.2022 [WP(C)/5088/2022 |2
186 |B R SENPATI 30877/202 06.05.2022 |CONTC/3966/2021 |5
187 |P K RATH 20878/202 06.05.2022 WP (C)/7711/2011 |4
188 |H K MOHANTA 20879/202 06.05.2022 (WP (C)/7873/2022 |5
189 |H K MOHANTA 20880/202 06.05.2022 (WP (C)/24607/2013 |5
190 |S K BEHERA 30882/202 06.05.2022 [WPC (OAC)/998/2015 |1
191 |S K BEHERA 30883/202 06.05.2022 [WPC (OAC)/999/2015 |1
192 |s K BEHERA 30884/202 06.05.2022 ?PC(OAC)/1001/201 1
193 |3 K BEHERA 20885/202 06.05.2022 ?PC(OAC)/looz/zol 1
194 |S K BEHERA 20886/202 06.05.2022 fPC(OAC)/1242/201 1
195|S K BEHERA 20887/202 06.05.2022 [WPC (0AC)/551/2010 |1
196 |S K BEHERA 20888/202 06.05.2022 gPC(OAC)/2571/201 1
197 |S K BEHERA 20889/202 06.05.2022 ?PC(OAC)/2572/201 1
198 |S K BEHERA 30890/202 06.05.2022 ?PC(OAC)/2573/201 1
199 |S K BEHERA 20891/202 06.05.2022 ?PC(OAC)/2574/201 1
200 |S K BEHERA 30892/202 06.05.2022 ?PC(OAC)/2579/201 1
201 |S K BEHERA 20893/202 06.05.2022 ?PC(OAC)/258O/201 1
202 |S K BEHERA 20894/202 06.05.2022 ?PC(OAC)/2581/201 1
203 |s K BEHERA 20895/202 06.05.2022 ?PC(OAC)/2584/201 1
204 |S K BEHERA 20897/202 06.05.2022 ?PC(OAC)/2585/201 1




30900/202

205 |S.K.SAHOO 5 06.05.2022 |[WP(C)/12115/2015 20.95 ‘C ‘
Total 2628'9

NIC



